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(b) if sO, the details thereof and the 
. steps taken by Government in the 
matter? 

The MiDister of State in the Minis-
try of Home Aftalrs (Shrl Vidya Cha-
ran Shukla): (a) No. Sir. 

(b) Does not arise. 

:Separatlon of High Courts of Punjab 
and Haryana 

8455. Shrl Shrlchand Goyal: 
Shrl Onkar Lal Berwa: 
Shrl Jarannath Rao Joshi: 
Shri Bharat Singh Chauhan: 

Will the Minister of Home Affairs 
'be pleased to state: 

(a) whether the Governments of 
Punjab and Haryana have written to 
the Central Government that if the 
High Courts of 'Punjab and Haryana 
are separated, the jurisdiction of the 
Delhi High Court should not be ex-
tended over Chandigarh; 

(b) whether each of the above States 
. has also claimed that Its High Court 
should be given jurisdiction over 
Chandigarh; and 

(c) If so, the reaction of Government 
thereto? 

The Minister of Home Affairs (Shri 
Y. B. Chavan): (a) No, Sir. 

(b) There was a suggestion from 
the Chief Minister of Haryana that the 
jurisdiction of the Haryana High Court 
to be set up should extend to Chand!-
garh as it was not feasible to locate 
· the Htgb Court elsewhere because of 
non-avallabtnty of suitable accommo-
· dation within Haryana. 

(c) Government are not In favour 
· of . extendIDI the jurisdiction either of 
!!be HlIh Courts to Chandlgarh until 
'. decls10n 11 taken as· to the future of 
• Chandllarb. 

AU-India Medlcal Services Cadre 

8456. Shrl P. Antony Reddy: Will the 
Minister of Home Affairs be pleased to 
state: 

(a) whether the All-India Medical 
Services Cadre has been established; 

(b) the number of medical personnel 
admitted to this cadre; and 

(c) the rules laid down for selecting 
persons to this ('adre? 

The Minister of State in the Minis-
try of Home Affairs (Shri Vldya Cha-
ran Shukla): (a) No, Sir. 

(b) Does not arise. 

(c) These rules are being finalized 
in consultation with Union Public Ser-
vice Commission. 

Expenditure on Ancient Monuments  in 
Burhanpur 

8457. Shri G. C. Dixit: Will the Min-
ister of Education be pleased to state 
the annual expenditure incurred on 
the maintenance and management of 
the ancient monuments under the 
Archaeological Department in Burhan-
pur city of Madhya Pradesh? 

The Minister of State In the Minis-
try 01 Education (Shrl Sher' Singh): 
The expenditure Incurred on the pre-
servation of Centrally protected monu-
ments in Burhanpur during the last 3 
years Is as under:-

(1) 1964-65 

(2) 1965-66 

(3) 1966-67 

Rs. 6,486 

Rs. 9,867 

Rs. 5,630 

National Award WiDning Teachers of 
Madhya Pradesh 

8458. Shrl G. C. DIxit: Will the Min-
Ister of Education be pleased to state: 

(a) the total number of naUonal 
awards granted by ~  to the 
teachers of Madhya Pradesh during 
UI66-87; . j.;! 

(b) the names of award Winners; 

and 




